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'!'HE MINISTER OF WORKS AND .etft..Cb_teal COIQIIIu at lIa1cIIa 
HOUSING (SHRI P. C. SETHI): (a) 671. SHRlMATI GEETA MUKHBBr 
Yes, Sir. JEE: Will the Minister of PETRo..· 

(b) The Delhi Development Autho- I...EUM: A}U> CHEMICALS be pleased 
rity has intimated that a sum of Ra. to state: 
160/ .. each was reimbursed to the al-
lottees of those flats who had got the 
sinks installed at their own cost. 

(c) & (d). The Delhi Devclol;'ment 
Authority has intimated that neces-
sary instructions are being issued to 
reimburse a sum of Rs. 160/- each to 
such of the allottees as had been allot_ 
ted a fiat under March. 1978 advertise-
ment and who have provided sinks in 
their fiats at their own cost. 

N.F.C. Teaehen III Maharashtra 

670. SHRI R. K. MHALGI: Will the 
Minister of EDUCA TION be ple8.sed 
to state: 

(a) whether it is a fact that the 
Government of Maharashtl a have 
forwarded a case of the National 
Fitness Corpe teacher. regarding their 
pay "cales for aanction in the first 
week of June, lln9; 

(b) if so,· what are the recommen-
dations of the Government of Mana-
rashtra in tbis regard; and 

(c) the action which Government 
have taken or propose to take in the 
matter? 

THE MINISTER OF EDUCATION, 
AND HEALTH AND SOCIAL WEL-
FARE (SHRr B. SHANKARANAND): 
(a) Yes, Sir. 

(b) The Government of Maharash-
tra had proposed, on the basis of the 
recommendations made by the Second 
Maharashtra Pay Commission and the 
Maharashtra Civil Services (Revised 
Pay) Rules, 1978, certain revised scal-
es of pay for various categories 0'1 
NDS instructional stat! "bsorbed by 
the State Government wiffl effect from 
1st November, 1976. 

(c) The p'!"oPosals have been ap-
proved by the Central Government 
and it has been conveyed to the State 
Government. 

(a) whether the work relating to 
atettinS up of the propoeed Petro-
Chemical Complex at Haldia is run-
ning tar behind the plan schedule; 
and 

(b) it answer to (a) is in the 
aftirmatlve, what ia cauaing delay to 
auch a vital component ot W~ 
Bengal's industrial .tructure? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SlfRI VEEREN-
DRA PATIL): (a) No, Sir. 

(b) Does not arise. 
Shoriare of petroleum Products 

672. SHRI MADHA VRAO 
SCINDIA: 

SHRr SURAJ BHAN: 
Will the Minister of PETROLEUM 

AND CHEMICALS be pleased to 
state: 

(a) wnether it is a fact that during 
the last one year there was shortage 
ot Petro~ Kerosene and Diesel 
throughout the country; 

(b) if so, exact assessment by 
Government; and 

(c) what steps are being taken to 
make it available in sufficient quan-
tity? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI ~EREN­
DBA PATIL): (a) Reports concern-
ing shortage of Diesel and Kerosene 
have been received from different 
parts to the country from time toO 
time during the last one year or so. 
In 80 far as petrol is concerned, th~re 
is no shortage as such. 

(b) It is not po~sib!e to give the ex-
act assessment of the quantum of shor_ 
tage as it depends on aeveral factors. 

(c) The follOwing steps have been 
taken by the Government to meet the 
.situation of shortage:-

(1) Availability of Dietel and 
Kero.ene Is being augmented by ad. 
ditional imPOrts. 




